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Government of India
Ministry of Commerce & Industry
Department of Commerce
Udyog Bhawan, New Delhi

Public Notice 0F /2015-2020
Dated the 7 May, 2019

Subject: Amendments in the ANF 3D notified on 05.02.2019

In exercise of powers conferred under paragraph 1.03 of the Foreign Trade Policy
(2015-2020), the Director General of Foreign Trade hereby makes the following
amendment in the ANF 3D notified vide Public Notice No. 72/2015-2020 dt. 05.02.2019.

Instructions /
Guidelines for
applicants filing

ANF 3D, as Current Instruction Amended Instruction
notified vide
Public Notice 72

dated 05.02.2019
For the details in the Serial | For the details in the Serial No. 3
No. 3 below, Applicant to | below, Applicant to select/feed the
select/feed the details of | details of one consignment/shipping
one consignments/ | bills/courier shipping bills/postal
SR shipping  bills/  courier | bill of export /airway bills at a time.

shipping bills/postal bill of | A maximum of 250 such details can
export /airway bills at a | be filed in one application.

time. A maximum of 50
such details can be filed in
one application.

Effect of this Public Notice: The number of entries of shipping bills/ Airway bills which
can be filed in a single online ANF 3D application has been [increased from 50 to 250 for
claiming MEIS benefit.

Ex-Officio Additional Secretary to the Government of India
Email: dgft@nic.in
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